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CEi'R ADMINISTTIVE TRIBUNAL 
G UWAHAT I BENCH 

ORDER 

Original Applicatioi 

Misc. Petition No. / 

Contempt Petition No./ 

Review Application No, 	/ 

1 Applicant (s) 

- Vs. 
Respondent (s) 

Advocte 	for the applicant 

Advocate for the respondent (s) 

$otes of the Registry 	Date 	 Order of the Tribunal 

I 
ap(at1ofl 	

5.5.2003 	Heard Ms.B.R.A.Sultana, lear- ir bt i 	
ned counsel appearing for the app / 	
l&cantI and also 	Roy, lear- jic 	I 

fb R5 	 ned Sr..G.SC.' 
ide 1PO/ 1  ;94? 	

Ms.Sultana, in course of hear 4atcd 	

ing, stated that she may be alled 
to withdraw the petition and place 

. Refstrer 	
the vight of the a pplic ant in a ppro- 
priate forum. 

Prayer is a1lved. The applica 
nt is aUved to withdraw the petiti 

• 	on and take appropriate action as pe 
law. 

The O.A. may now be returned 

hmber 	 Vices-Chairman 

2S-i9 	 bb 

/f/ 
,AJQAY, 
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BEFORE THE CENTRALDMINISTRATIVE TRIBUNAL, 
GUWAHATI BENCH., 

ORIGINAL APPLICATION NO. 	78/2003. 

N.F.T.E., B.S.N.L., 

Assam Circle. 

Applicant. 

Vs 

Union of Iridja& Others 

Respondents. 

$ YNOPSS 

The applicant No. 1 & mare Circle Secretary and and Circle WorkIng 

President respectively under the Respondent No.3 which is a 

registered and recognized Union of the workers of the B S N L. 

The applicant No.1 is serving as a Circle Secretary since 1997 

at the time of the formation of the Assarn Telecom 'Circle,Union. 

Thereafter, his service is extended from time to time after 

experAtiôn of 2 yrs, in accordance of majority rotes in Election. 

Presently, Respondent No.3 agreed to make alliance with another 

Union (Named F.N.T.O.) representing the Workers.of BSNL.On 6-9-02 

the Respondent No.3 asked the Respondent No.2 to extend the trade 

union facilities to the office bearers of the NFTE/BSNL preparing 

a list in Circle conference held at Guwalhatj. 

After alliance of the two uniOn NFTE & FNTO, few members 

of the FNTO merged with the Respondent No.3 and their nas 

have to include after verification as per instruction of the 

Respondent No.3. Applicant NO2  is one of the rtembérs of FO. 

merged with the Respondent No,3.As a result a subsequent order 
was passed on 6-11-02 by the Circle working committee at Guwahati 

as per instructIon of Respondent No.3, and as a result Assam 

Circle Union has been reconstituted with the provision of 

selection of a Circle Secretary amongst the J't.Secretaries as 

per suggesticn of Respondent No.3 and on 22-11-02 It was trans- 

initted to Eespondent N0 6 3 for a2proval by Bendmc fax. 

coritd..2. 
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(2) 
Applicant No.1 as a represeritátjve•of the Assam Circle Union 

is granted some facilities from the Respondent No. 1 and 2 
and his facilities is recognized for two yrs. from 4-10-02 
to 3-10-04. He bears some responsibility also towards his Union. 
Besides, subscription fee of Rs. 20/- per head is recovered 
from the salaryoffice bearers of the re-constituted body by 
bankdraft in the name of Respondent No,3, 

Ihile the applicants and other office bearers of.the cons-
tituted body as per order dtd. 6-11-02 and letter dtd. 22-11-02 
are smoothly functioning, the Respondent N 0 ,3 jof all of a 
sudden issued a letter to the Respondent N0,  2 for recogni, 
of anothers set/list prepared throughly changing the factual 
position of the office bearers that constituted aper order 
dtd. 6-11-02.nnexure-H in page Nb- 	is the impugned order/ 
letter passed on 13-2-03 by the Respondent No.3 irregularly 
without helding meeting ,without consnt of the Circle Working 
Corrittee and it is illegal, null and void, and ultravjres. 

4, 
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BEFORE THE CERAL A 	 ,GUWlHATI BE1tH. 

Original Application No. '  /2003. 

National Federation Telecom Employee, 

Bharat Sanchar Nigam Limited(in. short 

itYTE,BSNL) ,Assam Circle. 

... Applicant. 

 -Versus - 

The Union of India & Ors. 

Respondents. 

I N D E X 

Sl.No. Particulars 
1. Petition 
2. MU Verification 
30 Annexure-A 

 Annexure-B 
 Annexure-C 
 Annexure-Dj, & D 
 Ann exur e- E & E 2  

. 8 1  Annexure-. F, & F 2  

 Annexure- G Series 
 Annexure-H 

• 11. AnnexureI 
 Valcalatnama 
 Notice. 

Page No 
3. toI3 

•9Z -o- 

23 
3/ 32-, 33 

Filed by- 

Bégum R.oushan Ara S4tana, 
?dvocate, 

Gauh at! High Court. 

ED 

I- 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL:GIJWAHATI BEH. 

Application Under Section 19 

of the Central l4dxninistrative 

Tribunal Act, 1985. 

Date of Filing - 	 0 

Regjtratjon No - 	 • 

• 	.. 

Siqnature- 



(2) 

PARTICULARS OF TE APPLIC 	.- 

j) Name 	 : National Federation Telecom 

Employee ,Bharat Sanchar Migam 

Ljmjted(jn short NFTE,BSNL ) 

Assam Telecom Circle,repre-

sented by- 

1) Circle Secretary, Md. Khamlr All, 

2)Circle Working President, Shrj Jitendra Nath Dutta. 

ii) Design ati on 	 : Circle Secretary,& Circle Working 

President respectively of the 

NPTE,BSNL,Assam Telecom Circle. 

iii) Address for service : Office of the Chief Superintendent 

of all notice- 	 Central Telegraph Office ,Panbazar, 

Guwai ati-l. 

PARTICULARS OF THE RESPON]DEIWS - 

i)Nane & Designation of : l)The Union of India,represerited 

the Respondents. 	 by the Secretary,Minlstry of 

Communication ,t)eptt .of Telecom. 

New Delhi. 

2)Bharat Sanchar Nigam Limited, 

represented by the Chief General 

Manager s Assam, Circle ,Ulubari, 

Guwahatj-7. 

3)Natjonal Federation of Telecom 

Enp loyee s,Bh ar at Sanch ar Nigam 

Ljmjted(jn short NFTE,BSNL) 

New Delhi-110001,(H.0.at C-4/1, 

Bangla Sijt Road,(Bajrd Road) 

cntd. .3. 



(3) 

- 	 represented by Secretary General. 

The. Asstt.Director Telecom( Welfare) 

0/0 the Chjef  General Manager, 

Bh ar at S anch ax Nigam Limited , Ass am 

Cjrcle,Ultharj,Guwiatj-74 

The Chief General Manager,of the 

Union of Indja,Assam Telecom Circle, 

Ulubarj, Guw ati-78 1007. 

ii)Office address of : As above. 

the Respondents. 	 - 

iii)Address for service : As above. 

of all notices- 

-fr 

3. PARTICULARS OF THE ORDER AGAINST WICH THIS kPPLICATI0N 

IS MADE 

Impugned order dtd. 13-2-2003 vide letter No. TF-1/1 

(f)/Assam/2003 dtd. 13-2-2003 passed by the Respondent No.3, 

(Annexure-H)in Page No- 

4.JURISDICTION OF THE TRIBUNAL :- 

The applicant declare that the subject matter of 

the application is withIn the jurisdiction of this Tribunal.. 

.5. nLIMITATION :- 

The applicant further declare that the application 

'is made within the limitation prescribed in section 21 of the 

Central Administrative Tribunal Act, 1985.. 

cbntd. .4. 
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(4) 

6. FACTS OF THE CASE - 

a). 	That the applicant Is a citizen of India by 

birth and is entitled to all rights and previleges 

guaranteed under the laws of the land prescribed by the 

statutes. 

That while invoking the jurisdiction under 

Section 19 of the Central .dmjnjstratjve Tribunal at Act, 

1985 to this Hon'ble Tribunal, the applicants has challanged 

against the impugned order dtd. 13-2-2003 passed by 

the Resp0nden  No.3,ln vide his letter No. TF-1/1(f)/ 

Assam/2003 dtd. 13-2-2003. 

That the applicants respectfully states that 

they are working as Senior Section Supervisor in the 

Department of TeJ.ecommunication,Governed and Controlled 

by the Respondent No. 1,2 & 5 for the last 30 yrs, 

and at present the applicant No.1 is a Circle Secretary 

Cum-Corivenor and the applicant No.2 is a Circle Working 

President under National Telecom Fployees ,Union,' 

Bharat Sarichar Nigam Limited,(in short N1E,BSNL i.e. 

impleaded as Respondent No. 3). 

That the applicants respectfully state that the 

Respondent N0.3 is one of the representative Unions of the 

workers of the Bharat Sanchar Nigam Ltd. ,bearing its 

Registration No•  4906 dtd. 17-9-01 having its Head Office 

at C-4/1,Bangla Sahid Road(Baird Road) ,New Delhj-110001.. 

As a recognised Union its employees have been enjoying 

the right to deal with the matters of prely local interest 

contd..5. 



(5) 

including the handling of grievances pertaining to its 

oin members in the respective Circles. 

That the applicants beg to state that in the 

year 1997 AssarnTelecom Circle Union was established on 

the basis of all India Telecom Employees Union for 

the representation of the Class-Ill and the applicant 

No.1 was appoint ed/s elected as Circle Secretary of the 

Assam Telecom Circle Union by the then General Secretary 

of the All India Telecom Anployees Union Class-Ill 

(Federated with the " Natjorial federation of P & T 

Employees' ) vide his letter dtd. 5-9-1997. 

Copy of the letter dtd. 5-9-97 

is annexed herewith and marked as 

i4nnexure-A. 

That the applicant No.1 respectfully beg to state 

that from the year 1997 till day he has rendered serVice 

very sincerely, honestly handling the smooth functions 

on behalf of the workers of the Union concerning with 

the Assam Telecom circle. The applicant' s Service as 

Circle Secretary is extended from time to time after 

expiration of two years helding in meeting on the basis 

àf the election in majority votes. 

That the applicants beg to state that the ReSPOn 

dent NO.3  had agreed to the formula of Alliance 

with the ederatiori of National Telecom Organization 

I 	
contd. .6. 
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(in short FNTO)as National Union of BSNL,workers vide 

letter dtd. 22-3-2002 on subject, that decisions 

will be taken through the process of consensus and 

review will be made in two years In respect of the items 

of the draft proposals for Alliance. 

Copy of the letter. dtd.-22-3-2002 

is annexed herewith and marked 

as Annexure-B. 

h) 	That the applicants respectfully beg to state that 

on 6-9-2002 the Respondent No.3, vide his letter No.TF-1/ 

2002 dtd. 6-9-2002 asked the Respondent No.2 to extend the 

trade Union facilities to the office bearers of the NFTE, 

BSNL,Assarn Circle preparing a list of the different post 

against their names in Circle conference held at Gu wati. 

Copy.of the letter dtd. 6-9-02 

passed by the Respondent No.3, is 

annexed herewith and marked as -. 

Annexure-C. 

I) That the applicants respectfully beg to state that 

after alliance of the Respondent N0.3  with the Secretry 

General, of Federation of. National Telecom Organization - 

(Fro) few members have joined/merged in the Union of 

the Respondent No.3 and their.names have to include after 

verification as per instruction of the Respondent No.3. 

I 

(. 

contd.. 7. 
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That the applicant respectfully beg to state that 

a subsequent order was passed on 6-11-02 vide letter No. 

NFTE/ESNL.-9/Assam/02-03 dtd. at Guwati the 6th Nov/02 

by the Cfrcle working committee as per instruction of 

Respondent No.3 after merglng/ joining the few members 

of FNTO with the Respondent No.3 and as a result the office 

bearers of NFTE,BSNL, Assam Circle has been re-constituted 

with the provision of. selection of i a Circle Secretary 

amongsts the joint Secretaries in the Assam Circle as per 

suggestion of the Respondent No.3. 

That the appli'cant respectfully beg to state that 

in persuance of the instruction of the respondent No,  3 

the petitioner has sent the' letter on 22-11-02, vide 

Fax No.-011-3746458, 011-3363245, 011-3746458 to the 

Respondent No.3 for. approval of the re-constituted body, 

for effective working in the Assam Circle. 

It is noteworthy to mention herein that keeping intact 

the letter .dtd. 6-9-02 issued by the Respondent No.3, the 

Assam CIrcle body is reconstituted with additional four 

officials of erstwhile FNTO,Assam Cjrcle,after receiving 

resolution from the Circle body of F1WO,Assam Circle, 

applic ant No. 2 is one of the members of FNTO ,marging with 

the Union of NPTE/BSNL. 

Copy of the letter dtd. 22-11-02 transmi-

tted by the petitioner/applicant No.1 to., 

the Respondent No.3 is annexed herewith 

and marked as J½nnexure- Dl. & D2. 

contd..8. 
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1) That the applicant No. 1 respectfully beg to state 

that as a representative of his concerned Circle the 

applicant has been granted some facilities froth the 

Union in BSNL,Deputy Director General (SR)BSNL,HQ. ,New 

Delhi, for the period of reconitjon of two years from 

the date of notification i.e. from 4-10-02 to 3-10-04. 

The, grant of facilities to the representative/Circle 

Secretary of NPTE,BSNL is intimated to the applicant No.1 

from time to time in the official corresponding letter 

dtd. 23-12-2002 in reference of the letter dtd. 5-12-02 

and letter dtd. '13-2-03 in reference of the letter dtd.-

5-2-03. 

Copy of the .letber dtd. 5-12-02,23-12-02 

and copy of the letter dtd. 5-2-03,13-2-03 

issued to the petitioner are annexed here-

with and marked as Annexure-El ,E2, & Fl ,F2• 

respectively. 

rn) 	That the applicant No.1 respectfully beg to state 

that being a Circle Secretary of the Assarn Circle he has 

been parting some duties to wards the Unjnn taking some 

responsibilities on behalf of the interest of his represen- 

ting employees of the concerned locality.The petitioner 

is concerned with such problems from the beginning and he 

is vested with some duty for solution of such problems 

in his locality from time to time by the superior officials/ 

with the management. 

contd..9. 
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Copy of the letter dtd. 13-2-03,in respect 

of the letter dtd. 27-1-03, and the letter 

dtd. 4-3-03 are annexed herewith and marked 

as Annexure-G-series. 

n-a) 	That the applicants beg to state that they have 

subs&ibed to the Respondent  No.3 and from January,2003 

recovery of Union subscription of Rs. 20/- per head is 

effected signed by all the members NFTE/BSNL of Central 

Telegraph Office,Guwahati Branch to the Respondent No.3 

by Bank Draft(Allahabad Bank) vide N0_  017500 0000 10000. 

Copy of the recovery of subscription from 

Sal ary and bank draft are annexed herewith 

and marked as Annexure-G4,G5. 

o) 	That the applicant respectfully begs to state that 

while he is performing the smooth functions of the NFTE,BSNL 

as a Circle Secretary of the Assam Telecom circle as per 

existing Rules, it is utter most surprising .f act that the 

ResPondent No3 all of a sudden vide his letter No.TF-1/1(f) 

/Assan/2003 dtd. 13-2-2003 issued to the Respondent No.2 

for recognition of NFTE,BSNLI Jssarn Circle Branch and 

requesting him to provide all trade Union facilities, to a 

set of office bearers which are prepared thoroughly changing 

the factual position of the j applicants including the 

other offIce bearers abolishing the system of Joint Secre-

taries.Respondent Np,3 without helding any meeting and 

without consensus of the office-bearers of the Assam Circle 

body prepared the list consisting two bodies namely Circle 

body and Circle Council body. 	 contd..10. 
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Copy of the order dtd. 13-2-03, vide letter 

No.TF.1/1(f)/Assam/2003 dtd.13-2-2003 

pasaed by the Respondent No.1 is annexed 

herewith and marked as Annexure-H.. 

That the applicant begs to state that when this 

annomalies came up to the office bearers of the Union of 

Aisam Circle the applic ant asked to the Respondent No.3, 

telephonically and went.to  confirm about the occurances, 

but the Respondent No.3 has denied about the recognition 

as well as giving signatures of the newly prepared list in 

persuarice of the order dtd. 13-2-2003 vide letter No.TF-1/1 

(f)/Assarn/2003 dtd. 13-2-03 but instead of it asked the 

applicant for the list prepared in combinatiorf of two 

body namely Circle body and Circle Council. 

That the applicant No.1  in response of the asking of 

the Respondent No.3, transmitted a joint letter with the 

applicant N0,2,  on 8-3-03 to the Respondent No.3,  for 

approval of the Circle Union body as well as the members 

of Regional Joint Council Missionaries Council(in short 

RJCM/Circle Council body) and to communicate the same to 

the Respondent No.2. 

Copy of the Joint letter dtd.-8-3-03 

transmitted by the pakitt applicants is 

annexed herewith and marked as Ann exure-I. 

That the applicants beg to state that they come to 

know some reliable sources that the Respondent Io.3 making 

some conspiracy with some interested persons/office-bearrs 

contd. • 11. 

11 
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(11) 

of the Assam Telecom Circle is going to recognize and 

enforce the newly prepared body as per the order dtd. 13-2-2003 

• behind the applicants and commencing the applicants 

giving false Message only for time consuming and to give 

hindrance in the forthcoming times. 

That the applicants beg to state that the validity 

of a constituted body is for two years.The members of a 

constituted body can enjoy the trade Union : cility for two 

years.On time maturity the body is constituted after 
by 

selection of members/majority of votes in election or 

nomination. 

That the applicants beg to state that the order dtd-

13-2-2003 of the Respondent No.3, in passed irregularlr, 

without helding meeting in Circle and without opportunity 

of being presence and heard of the petitioners and the 

office bearers of the Circle working committee. 

That the pmt applicants beg to state that the 

Respondent No.3, with few y self-interested persons 

- 	vide his order dtd. 13-2-2003 has changed and altered• 	- 

the position and status of the existing body adopting a 

dlscrinantmethod very secretly and tactfully without 

knowledge of the applicants and other office-bearers of the 

Circle working Committee. 

That the applicants beg to .state that the Respondent 

No.3, vide his letter atd. 13-2-03 Is going to recognize 

and approve a newly formed body illegally and unlawfully 

contd. .12. 
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(12) 

changing their rank/ètatus and position as per whims 

and fencies of some.interested persons and it affects not 

only the applicants but also the other office-bearers 

having common interest of the Circ1e brking Committee. 

• w) 	That the action of the Respondent No.3, has caused 

some thematic and official staff annornalies and caused 

serious injuryto the applicants and the other members of 

the Circle Working Committee. 

7) RELiEF SOUGHT :- Under the premIses aforesaid the 

applicant prays for following reliefs- 

That the impugned order/letter dtd. 1-2-2003 

passed by the Respondent No.3 vJ.de letter No. 'TP- 

l/1(f)/Assn/20O3 dtd. 13-2-2003 shall be quashed 

and set aside 

Cost and any other relief 

And  - 

 

-

As interim-relief for the applicants pending dis- 

pçsal of the J&1k application Your' Lordship would 

graciously be pleased to suspend the operation/exe-

cutIon/enforcement of the order dtd. 13-2-2003 passed 

by the Respondent N0.3 vide his 'letter No.TP1/1(f)/ 

Assarn/2003 dtd. 13-2-2003. 	' 	• 

7nd for this act of kindness this applicants are duty 

bound shall ever pray. 

contd..13. 



(13) 	- 

REMARKS EXHAUSTED : - The applicant has no other remedy 

except filing this application. 

MATTER NOF PENDING :- The applicant further declare that 

• 	 WITH. ANY' OTHER COURT 
the matter regarding, with this 

ETC./ 
applicatlon has been made is not 

pending in any court -or Tribunal. 

PARTICULARS OF THE IPO: No • of the I • P • 0. - - 67 . 0 	2 

Name of issui.ng Post Office- 

01 • 	
•. . . . . . . . . . . . 

postoff ice at which payable. 

INDEX 

	

	 :- An index in detajisof list of 

Annexures asdocuitent is enclosed. 

LIST OF ENCLOSURES : - As above-

VERI Fl C_AT I 0 N 

I, Md. Khamlr All, son of late Khábdul All, aged 

about 51  yrs, presently working as a Circle Secretary 

(NFTE, BsNL) do hereby, verify that I am the applicant 

of this instant case and I am authorise to verify on 

behalf of applicant No. 2 also and the statnent made in 

paragraphs 1 to 12 are true to my kriowledge,.beljef. 

And I sign this verification on this • th day of 

April,2003 at Guwahati. 

/ 

Signature- 
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All India 	 im .LIflP1OYC 	
U 

TeleCO 	
mO11—. Ut 

edarOt6d with the 	

pT EmplOYees 
NatiOflat Fedoratiofl of 

I 

Central 1jeadquarters  

Dada Ghosh BhaWafl 

1, PatOl N n çjar Road, 

M.B. Vichato 	

(Opp. ShadiPur But Depot) 

New 

General Secretary 	

Delh11°8 

13 	

Dated 	
199 

To V 
The Chief General 14anager, 
TeleC 	S1fl Circle, 
Gauhati (1ssam). 

suject:0rtb0n of Circle Uniofl of •l1 India 
TeleCOm npi.OYe 

sir, 
It IS ir1tim3d t1lat 5hi Kh)rnir 

GhaUh 	(sS3m) 
is Circle SecretarY of oU 	Sarn 'relecU11  

Circle UnI0IL 
it of. 0ther 0ffiiC bearer5 	

u1d be  urnis1ied 

byhi 

	

We 	au be t' 	.( 	ou Kici. 	lt 

	

ssib1e Trade 	
:tc(i.S fo OU cct 

Khani- x1i. is C.Lrc)- 

ShriTar(i 	you, 

lank 

0urS 4RkuLk 

C 
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kITrb 

A  NIX- 

.SJOHN 

- 	prident 

r, VMLNAAYAAM 

' 	
. General Siçsetary... 

( *nl82hotmsucom) 

To 
All CHQ orrice beart 
Circle 5ecrt9r163,tBSNi 

116, Mut Grove, New Delhi - 110 001. 	- 

4 11 NtJ/CHQ/20020.., 

22.3.20 02 . Ret. 
D1e 

' 1 	 • 	 ' Dear ColleguG, 

• L 	
SU8: 	 . . 

In view 
of the Mgrnber3hiI Verificttt0fl to be hold 

in May, 2OO 

c: • j:• 	Our Union discUssed uBtiOIi 	tratogi8 for alliaflC1 in the form a J0int, 

. I . 	front. ljile-fl effort is beIng made to convert the 
J0jnt Committee  t 

-.............
o!• BSNL Unions 0  (uith 9 registerd Unlofl5 in eSNL) 	ich is ne9Oti8ttfl 

? 	 the wages nou as an authori0d CBA for the icSt 2 	ars le 8 de'o of 

FNTO 
& NFIE met on 21/3/2002 at FNTO Office discUsaed on 

formiflQ 

oint 
front and thefollOwiflg draft propoani ha emerged 

for furthft3' 

ti0fl. A FNTO hga z ruled out 

• union diasoluifl9 its identity NFTt 
had agreed to the 

llianCP. 	
/ 	

•.. 

— .—.—.------------, 

	

	

. 

OR ri PROPOSAL FOR ALL 1ANC FOR CBA ELECTiON 

Nt 

I 	1.! 	Branch level. 	8tanche of FNTO and NFT will cOfltiflUø.*1 

2. 	SSA Lval 	At SSA level there will be a common Uniofl ... 

3!• 	Circle leveL 	
Circle UnIon 0f NFT & FNIO will continu  

• 	0dinatiflg Forum of both unions will be rormod 
on an eQreOd ratios of Office hoarora 86d 	L 

• .. . 	
function a the 	

on1aed rorum to deal. jthth( 

0dminiGtio 	
: 

4.\ CHQ. 	
R,@pCtit 	will exIit nrid joint committSø . .O 

	

- 	
.• 	 NFTE and FNTO will be formed at apex 

 

Subacriptiofl will be CQl1Ct 	collectiVetY. 
through chock of f OR by the common 
50% oE the total Income will be  
common expensea. Rernifliflg 50% will be divided I 
betueen FNTO and N(TC ON AN AGREED RATIO. .. 

6. 	
NagotiatIQ Committee (DCC) at CHQ CirclE? SSA or other level will 

be represented by the loaders of both the Urlorba jointly. . 
	

9! 
I 

rOu
t ha 

oleo been gonrallY agreed that dnciaiofls will be taken th  

the procnaf of conanneun. 
Thie is the draft proposal 8ftor a pre1imiflrY diaCU38iOfl.. 

• 	
between FNTO and NFT on 21st flatch, 2002 and o be disCU5Sed 

further. 
You nre thoreOrO requested to 	

r;d your view, commont arid 

•1 	euggeationa if any within a ke 

• With best uha f  

	

- . 	
Yourz frtflallY, 

Z. 	
'-i- 	t.. : et. ........ 

_

L______'-_-__---_-------_---- 

/ 

A' 	
I 	 •.: 

• 	.S 	• 	i 	- •.. 	• 	. 	 - - 
•_•u 	f 	.' 
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Phono Ott 3363245 3348656 	float 570066, 5701871 	 Gram Wagearnor 

\ 

NitLonal Iederation of Telecom. Employees 

BSNL  
- (f3egfl. No. 4906 dated 171912001) 

C•4/1. t3anqla Sñhib Road (Baird fiod) NOW Delhill000l 

Dated: 
S .$.2e2 

ff412012 	., 

TI 
The thief Gsn oiiI Manager 
ABeam Teleóem circle(flL) 
UlUtiari, .UUih&*i.7lStl S.ib,- List Of •ffic. leirers of HFTE 194L 

* 	ABeam circle, branch, Qjihati. 

APPe4o *o.11w?ar* the: office ear.t$ rf NPTE *4L in Aam 

ci rcIe. 	 , 

to 	ros 	 — gri Kaila8h Mi$hrt Sr IOMP) ttnIrl 

$.P.DaS p/I (Retd) Karim0aJ,j 

3, 	0 Atul th Dey TAAsth tgaon(G ht4 

	

0 HCJIrBh 	T/Mech 

r .lnt,$ecr.t*rim 	s - 	d. !hamir Alt Sr S.S. ci Guwa 

• 	a 	 . Sri R.GeR'j 	si clothe SDOTMatt'' 	t 

	

- Trea*rr 	 p.CJaishYa Sr 	 i Office 	
- I Malt,aen,owatati 

.: 

-.. 4sStt irlaluret 	I— 	
' 	 sOul th ROt's 	TM.th Ma 9I% 

• ABet circle eecye 	1— 	paean Kur FOY Tech R*nta 

• 	• 	 ' K.C.D*$ 	t,41.ch Karimg$fli 	4 
•.— 	Fanindra Vatdya Si 	Slither 

Orantstn seey 	 fmit prasad Stn TAAech ttiubrt 

' 	 r)eewar laishya 	T/'Med thetri 

	

- Audittr 	 - 	Md liar All 	Sr S.S. CIt) Q.zhatS 

Kindly extded txad, union facIlt 	to the sbI. "  

-. 

00P ZPW 
• SecretarY Beerat t4FTE 5L 

camp at c3uwahatt 

- 	- 

-çU' 	' 

4 	
* 	 1 

..... - . 
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,a1ONAL FEDERATION OF TELECOM EPLOYES 

	

BSNL) 	
Regd. No. "06 

ASSAM CIRCLE, GUWA1IATI 

.LE Head Qr.. At I iyalt ihoçkafl Nagar, GuwaIaU— -_--- 

- 	

A 

	

• 	 .: 

• 	 T 

2i•i, C , 	 - 

The Secretal General 
•' UNION, CHQ 

	

N E , BSNL 	
- 

C-4/ I Bangla Sahib Road (Buried Road) New Delhi-i 

Fax No. 0113746458, 011...3363245 1 

No. NE/BSN19IAssam2O3 Dated at Guwahati the 6' 
Nov 402 

Sir, As insucted and desired teleph0r1icallY 
the  office bearers of NFE 

d 
BSNL Assam Circle has been reconstuted as follows: The letter 

55ue 

been taken i 
by you vide NO, TF-1/2002 Dated O6O9-02 has 

	 ntact; an 

additi0t 	
f0uo1fical5 of ertwhile FNTO, 

Assatfl' circle have been 

inducted inTh,1ew body for 5th69th working of the Circle Union. In this 
context, a reso1UOfl received from the circle body of FNTO,AS5h' circle 

has been encloed herewith. (Copy already mailed to you) 

The new body may kindly be 	
t approved for effeciVe. WOCkng in 

Assam Circle. 

1cL 	hL1IIIu1 

• 	Ciric Secrel.aI5Y. N1°iE. SNL. 
Assa1Y cirClC hy 1 

. 0 
4 .  

• 	 .,•, 	
,.-• 	 .- 	 . 	 • 	 . 	 . 	 -•.S_ I ,,- - 



tol 

2 

t 

• 	 ..._ 	-- 

Reconstituted Circle Body: 

	

I. President 	: Sri Kailash Misra Sr. TOAT), Dhubri 
2. Wkg. President: Sri Jitendra Nath Dutta , CSS(Diu) 

O/oD.E.CTO 	 Guwahati,Ghy.-1 
3. Vice President : Sri S.•B. Das, P1. (Retd.) Karimganj, Assarn 

SriAtul qhandra Dey, T/Mech., Satgaon, Guwahati. 
Sri N. C. Bôra, T/Mech. Sonapur, Guwahati. 

4 Circle S. cretarv, Md Khamir Au , Sr S S 
O/OTheD.E.TOGuwahatj 

5. Joint. Secretaries: 1) SriR. G. Roy, S.I. SDO(T), Ma1iao.r, Ghy 
Sii Kajal Kanti Dhar, TOA(G) 

Of o CGMT, Assarn Circ.lc,GuwahaLi-7 
Sri R.K. Bharali, TOA-II 

O/o A.E.E. (Elec.) , Guwahati 
6. As.stt. circle Secretaries: I) Sri Paban Kurnar Roy,T/Mec , FZangia 

• 	ii) Sri K.C. Das, T/Mech. , Karirnganj 

	

c: 	 iii) SrihanindraBaidya, SI, Silchar 
iv) Sri Manik Chandra Deka , SrTOA(P), 

AE Trunk ,guwahati 

7. Organising Secretaries: I) Ram Mohit Prasad Singh, T/Mech Dhubri 
ii) Sri Sarbeswar Baishya, T/ Mech. Khetri, Guwah. 

8. Treasurer: l)Sri P.C. Baishya, Sr. TOA(G), SDOT, Maligaon 
9 Asstt. Tresurer Sri Babul Ch Rabha, T/Mech , Mahgaon 
10 Auditor Nominated Md Piar Ali Sr SS 0/a DE cTO, Guwahati 

Md. KhamAii 
Circle Secretary,NFTE,BSNL, 
Assarn Circle, Guwahati 

Copy to: 
1. 

2. 

 Chief General Manager, BSNL, Assam Telecom Circle, Ulubari , Guwahati-7 

4. 0/c. 	 - 

Md. Khatnir All  
Circle Secretaiy,NFTh.BSNL.Assam Circle 

For information. 
All SSA Heads, Assam Circle 
Sri 	..,........ 

ce 
3QitA 	 - 
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1itRAT SA N Cli AR N I G A rvl LI M 11 ED 
213,'INDRAPRASTIIA IIUltL, 

ROAI), NEW DELhI-I 10 001 
(SR CELL) 

,jjSNL/39-1/SRJ2002/1 	 DIILd the 5Ih  December, 2002 

All the Chief General Managers 
Bharat Sanchar Nigam Limited. 

Subject: Grant of Facilities to the NFTE BSNL, the representative and 
recognized union in,BSNL. 

-. 	
It has been decided that the following facilities may be granted to the 

N,.FTE BSNL at tlie All Iiidial ,,Circle! SSA levels for the period of 
recognition of two yçars from the date of notification i.e. froiiiO4. 10.2002 
to 03.10.2004:-, 

Notice Board. 
. Telephone facilities as per existing procedure. 

jjj •  . Immunity from transfer as per existing niling. 
iv. -- Grant of formal meetings by the inanagcmcnt. 
V. 	Facility of Special Casual Leave as per the existing 

V.  procedure. 
vi. 	Office accommodation. 

(A.K. PATFIAk) 
DDG(SR), BSNL llQs 

Copy to: 

Secretary General, N1E US NL 
Sr. DDG(Pers), BSNL hlQs 
DDG(Admn.), I3SNL I lQs 

* 	 . 	
V 

/ 

V 	
/4QJYO &iL T 
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9f1ndiaEpterprise) 
.1  

? 	ASSA}4 TELECOH CIRCLE, G6AhItTI701007. 	 s 

01. TheCGMT, TJF, Guwahali 
02 05 The G M I ,Kamrup Guwahat!! Dibrugath! Silchar! Jor hat 
06-07. The C.E.(Civ), Ulubari, Guwahâti-71 The C,E,(Electt.), Ulubari,Guwaha-7 
0810.• The T;O.M.,.NagaonJBongaigop/Tezpur 	., 

	

. 	 t: 	 ii. TheDGM(Admh;),CirdeOfflce/Guwaha 
12. The EM RTTC, GuwahaU 

The DM, Mtce(ETR), Silpukhuri, GwhaU 
The AGM(Admn.), Circle OflicelGuwahati 

14, The Principal(CTTC), BharatumulchlGuwaha1i•9 

Cc 'I  Sub:-'Orant of facilities to the NFTE,BSNL, the representative and reconIzod 

	

t , 	 unIOnjnBSNL 

Kindly find enclosed herewith a photocopy of the BSN.L HQs/ND Letter No. 
BSNLJ39-1ISR/2002/1 d105.12.2002 on the subject cited above for your inloirviation & 
necesSary. action. 
Encl:, As above 	 . 	. 

)\' 

(M. C.Aodak) 
A. bT. (Welt are), 

0/0 the CGM, BSNL Assam Circle, 
Ulubari, Guwajiati-781 007 

Copy to:- 
Md Khamir Au, Circle Secretary NFTE BSNL Assam Circle 

/dv Q  

WThJfl )).c fliP 	 P10'V$.7 • flç5\, , 

.. 	 .. 	 . 	
.. 	 : 	 .• 
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Dated the 
5th February,2003 

T' 

A110he Chief General .  anagers 
áratSancharNiga15 Limitd 

' 	 • 

Subject: Gran o,fI'AJDA to the representatives of the NFTE BSNL for 

• 	tt en i n;gq thJfleetiflgS ofthe National Council, Circle Council 

'nd LOcal Counil - regarding 

It has been dcided by the competent authority that the representatives 
of NFTE BNL ny be paid TAIDA as per the following rates for attending 
the formal meetings at the National Council, Circle Council and Local 

Council: 

• 	1.DA 

Principal Citis:Rs.300/-per day for self staying anangement and Rs.5501-

per day for staying in hotel. 

Other Cities 	: Rs.175/-per day for slf staying anangement of Rs.4001- 

;perdy for stayiigfl hotel. 

2 	, 

•, 	 ;• 

AC Chair Car? foi' travel by Shatabadi Express 

	

AC 2-tier. 	fol travel by other aiñs including Rajdhani Express. 

• 	Th classification of cities for daily allowance purpose shall be as per 
letter No: 19-27/2002-L&A dated 22.10.2002 of Personal Branch, BSNL HQs 

'? jonTAJDARules, 2002 of BSNL. 	 ç 

J4\. 	•• 	.• 

(O.P. OGHA) 
C\ 	'Th('\'•l 	i'('. 

Copy to : The Secretary General, NFTE BSNL 

	

• ••• 	 • 	
. 	 • 	 S 	 '• 

It 	 ' V 

-- - 	 -- 
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E1lAiAT SANCH- 	IG7i} LTD. 

(A GOVt. of InthaEnterp 5)  

	

OFFICE OF T CHIEF 	
GER ~ , 

	

ASSM TEIECO CIRCLE 	
jTI_7810O 

Fz, 

r1 

Ire 

01. TheCGMTtT, Guwaha ti  
02-05. The G.M.T.,KamwP GuwahaW ibrUgarh1 Sllch2rJ Jorhat 

06-09. The CE. (Civil) Ulubari, Guwaha71 The CE. 
(EleCtt.) ,Ulubari,GUwa7 

08-10. The T.D.M.,Nagaon/Bongaigao
nITezPuf  

ii. The DGM(Admn.) Cirple offi ce /Guwaha ti  

12. The DGM, MtC8(ETR), SilpukhUri, Guwahati 

Sub:- Grant of TNDA to the repre Sefltats of the NFTE BSNL for endiflg the 
e National CouflCil, Circle CouflCil and Local CouiCiI-

meetings of th 
regarding. 

sed herewith a phOtOCOPY of the 
BSNL HQS/ND Leec No. 

Kindly find enclo 

BSNU223/S2001 
 dt.05.02.2003 on the subjeCt cited above for your infoat1on & 

necessary action. 
Al 

End:- As above 

(M. C. Modak) 
A.D.T.(Wet1e) ,  

0/0 the 0GM, BSNIL Assam Cwcle, 
ahatj-  007 

Copy for information and necessary action to:- le Secy., NFTE,BSNL Assam Circle,CTO, PanbaZar Guwahati 
Khamir Ali,CirC 	

-l. 

'- - 	 -n---•__• 
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BRJRT SANCH1F. 141GN4 LTD. 

(J Govt. of India EnteZPr.5e) 

OffICE OF THE CHIEF 
GENERA MXNAGER, 

COMCIR
CLF  

.JPt-IV!198 	
Dated at G u wahat%, the I 

To  

.\ /WCLKh 
Circle SecrearY,NFTESNL 
Assárn Circle, CTO,Paflbazar,Gu3tul 

ber of the National CoUnCil - list of 
Additional Nominations as mem  
workers side members. 

Sir, Kirdly find enclosed herewith photo COPY of BSNL,HQS letter 
No.BSNL/39112O°2 dtd.27.01.03 on the subject cited above for your 

information. 

End:- As above 
~-~ Kw 

Asstt. Director TeleCOm.(WLO 

C)IO 
the 0GM, BSNL,ASSam Circle, 

Guwahati -78 1  

)1,& "&rod 

- 	 \J.fh 	/\•! J • ( if' 

I 
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BHAT SANCHARNIGAM LIMITED 
213, INDRAPRASTHA  HOTEL,  

ASHOK ROAD,NEW DELHI-hO (Ru 	 i. 

A 	 (SR CELL) 

A1v Z' 

No BSTh/39- I IS2OO2 	
Dated the 27th anuary, 	-' 

All CGMs, BSNL 

• 	Subject: Additional nominations as member of the National Council - 

• 	list ofworkersSide members. 

Reference: This office letter No. BSNL/39-1ISRi'2002 dated 16.01.2003 

It has been decided that the following three names may be added for 
membership of the National Council from the workers side. 

Shri S. Jagannathan, Retired Chief Telecom Supervisor, Chennai. 
Shri R.K. Kohli, Chief Section Supervisor, Delhi Telephones, New 

Delhi (Retired.) 
ShW Islam Ahmed, Chief Section Supervisor, NTR, New Delhi. 

2. -It has further been decided that the National Council may co-opt 

members, as and when necessary. 

(OP MO 	) 

- 	

Jt. DDG(SR), BSNL HQs 

Copy tà All the members othe National Council. 

ç2 

0 •  

I • 	 • -- 	 -' 

I ! 
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81,,,raiSaiicI,arNilISht11"' 
(A Go t of tnd.a Enterprise) 

•,ç 	H I 

:'•. 

AW-  ~3_ 

NishliflhItII Banerjee 
Chief General manager, 

Assam Telecom Circle 
Ulubari (Near Bora Service Stn.) 

iiwahati - 781007  

To: 

Mr. Khamlr .Ii 
Circle ,Secretary  
NFTE, BSNL 
Guwahati - 

r 

-, 	
I  

DO. No. : GMDASM !MTCE- GENL Dated MarCh 04, 2003 

 of u line phone number 
Sub: 	 (164) in Guwahati 

announcement 
city 

Dear Sir, .- 	 - 

As yp,u knoW, thre s 
contifliOUS preSSr: 

to improve maintenance of BSNL phone 

lines and ,TRA j
$
'iniSttng on levying some penalty in case maintenance 

benchmarks are not achieved. 

Under such, circem,stafl 	
while requesting our line staff to improve their 

pe OmaflC I 
prodUCtiY' I felt somethin g should be done to help them in their 

t 
wrk. Towards this goal, I have pleasure to inform you that in 

the city of Guwahati a 

néwSerViCe has now been introduced called: 

"cailing Phone Number Announcement Service" 

The serviCe is accessible by dialing digits '164" from any phone line of GuWahatL 
phone nu 

The service 	SI5tS 
simply in annoUflcifl9 the 	

mber from which the phone 

call has arrived. The Service 
5 

ioperatioflal round the clock and all "164" calls are 

toll-free. 
I feel, this Service would be a great help for our line staff. I have observed that our 
line staff workip9 atjoadSide Cabinet, Pillar, DPS and at subscriber's premises are 
often at a..losS to know which phone line is terminated on which cable pair. 

Currently ur line' staff on 
nCounteriflg the above problem. take resort to some 

crude methods. I am sure, you will appreciate that by having the service 164" any 
line staff will be able to identify immediatety the phone line on a particular cable pair. 
The service being,g IoU free, no one would be penalised while using the Service- 

esting you to kindly circulate the 
availabiLity of this new Service to all your 

I am requ 
associates and staff friends SO that our staff can take 

3dantaage of the Service. 

another utility that whenever any new connection is provided and 
The Service has  
the new subscriber is confused about his 

I 
her phone number, he / she may easily 

ing "164". 
find out the phone number by dial  

,in case a ubscrier's line gets crossed with another phone number and he / 

she is côntiniOUsIY gefting wrong numbers, he /she 
may verify by dialing "164" and 

"Is

thereby help US 
in quickly restoring line crossed line faults. 

page-I!2 

IntrO 164 serviceI .doc 	
It Loe 4 



. 	
I 

wifl agre that with this new SeiCe would have a good impact on 

4rig 
our fault clearance efficiency, Cabinet Pillars OP 

urnberiflg etc 

us join hands in making Guwahati Telephones a more efficient organiSation 

Yours SincerelY, With best wishes, 

_-- çTo3 
{N.N.BANE JEE\) 

CGM 

Tel 	0361 252-7006 
FAX: 0361-2527007 

Copy for kind information to: GMTKamrup 

1 

IntrO 164 serviCel .doc 

Page - 2 1 2 
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ihs Accounts OfficarCaSh) 
l3harat Sanchar Nigam Limited 
0/0 the Central Telegraph Office 

Guwahatio 

dated t Guwahati the 2401'2 0  3 

Sub:—tlecoVery of Subscriptiorj, from ea1ar' 
of Januory/2003. 

RBSL HQ letter No  

k\• 
Sir, 	

1 

Aspë instruction laia down in the above coru 

flicetion, :t am forwarding herewith the required ffa1 

signed' by all the members of NFTE/BSNL of CTO 

Guwhti branch for effecting recovery of union sub 

scription kI Re.20/ per head from this month Jenv/03o 

A ccp, of the BNL, HQ letter No0 is enclosed 

herewithfor favour of your ready referrence 

U 

yoUrs iithful 
/ 

Enclosu±ahm 	 ( Mahesh Chan rallodhi ) 

• 	 Branch Secretary, N0P.T.E0 

13115.N.L0/ C01.09 Guwthati 

Av  

03 

too 

\. 

/ 	\ 

/•/• 

• 	 r\ 	
• 	 \ 
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Phone Off. 3363245, 3346655 	ResI 5706106, 5701677 	 3a 	Waedr 

National Federation of Telecom, Employees 
Wt  BSNL 

(Rogn. No. 4906 dated 171912001) 
C 4/1 Bai gla Sahb Road (Baird Road) New Delhi 110001 

TF_1/l(f)/AsanV2003 	 Dates- 132.2003 

I 	 I 	 I 

To 
The Chief Ganerel. Manager, 
Asaam Telecom Circle, 
Eharat SnchatNigani L.imited, 
Ouwahati, 

Subjectg_1 RecognitJon of NJ*TE  BSNL, Jeam circle branch, 

sue 
Since, we have abolished the eyzitem of Joint Secrtary, 

the following ahall be the office..bearerB of ?gim Cirolo branch 

00000 95h, Md. Ithamirali, 8rea o/o D o t CTO,'Wi, 
Vjce..preaident..,,,..,5h, 8.P.DdS, P.1 (Ret) Karirngnj 6  

KaIaah Miahra 8r,TOI,(P).Dhubrj 

Sh e  Phanindra Beidya 5.1 Silchar, 

Circle Secret a r y...... Sh e  Ram Gopai. Ral, 8.1 .o/oSDO(T) Maliçaon,H 0  
Aa.s.tt, Circle Secy.,,, Sh e  AtUL Ch, Dey T,M Xxxjzqz nU Satgao 

1. 	 h, t,'....LJaa.. L,M Katimganj, 

Sh e  S.K.Rsm T,M Dhubri, 
Sh e  P.C,B8iahya, 3r,TQA(G) o, 1 5DOT Kzun . p(Wort.h) 

Maligon, 
Aagtt, Treaau.rer,,,.,. Sh e  Pawan Kr. Roy, T.M Rangi, 

Organiaing. Secretary,, 5/Sh, Rem Mohit Pd, Singh T,M Bila3Ipu.ra, 
N,C,Bora, T/M 3onapur,'H 
Sarbeehwar Baizhy, TM (.thtr1), 

You are requested to. provide all trade union fac:.litici to 
the not of office boarers ha ted ebove> 

Your4aithf ).-'l', 

00 L" to ) 
3ecreterycenera1 

* 

13 	 . 
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inem,5 of Circle Coj1 	
circic 

- -- - -. 

Sr.N, Name 0Offjc0: 	
Po 	OUo oi! 

• 	
' Circ 	 of 

	a Cjr0 Cü , 	 a 
Azzjqj Cjrc 

- 
1) 

1. 	
Roy 	

-Tt !  C1 rclo B cy,  20 D ri •c.  0 4hyao 

.sc C M do Xhar 1i, 
Sr. 	

Jt.circle Secy, 	Moer o C,c,. 
4. s 	

Pre8jd Ut o 	
Mb 

Sr. T.O. 	(p). 	
Circle nj0 	 r o C. • Sri 	o 	 Dds. 

tô. 	 Vicp riJt 
oe 	uo 

7 3 ri Phnjr 	
. Circ 	- 

50Cy I 	S 	 -. - 	 - 	 -.• 

Cl rcjo S e c  Yo, Mor oe  C. 
• 	S i p awan I( r. Roy, T,'%. ) 

9. 	s'j 	Ch. ora, T. 	Vicprejdt o 	 N Circø Ursj o• 	Sri flu,r Ch 	Roy. 	
N 

Rt 	i. 	
• 	 flOflQan 33A, 

Four posts are keot vct to th 
	 leter on. 

Yo 

fr k 	

• 	- 	 rai 

• 	•/ O9 

1 	 - - 	- 	1 
 



Z:ft  

k... 	.. 

/ z 

I 1i.R 	OY) 

,1LS 

in 

To 
The Secretary Géneral, NFTE-3SNL, N ew Delli 

No NFi-BSiVL/AssaTn Circle-i 	Dated at Guwaltati the. 08.03.03 

Sub: (1) formation of Azsaxn Circle Conimittee. 
(2) Nothinatlon of Staff Members to the Circle Council. 

Sir, 
The Assam Circle Union is utterly shocked to see that the CHQ has 

c.onstituted the Assam Circle Union in defiance of the sentiments and 
wishes of the BSNL workers of the Circle. This has created a sense of 
deep frustration in the mind and geo-paradises t.he whole process. 

The emergent meeting of the Circle Working Committee urged upon 
the Central ieadership to reconsider the matter in conformity with the 
wishes & aspirations of the workers of Assam Circle 

Mntonabie that in the larger interest of the union and the staff 
members some irnportart aid influential office bearer of PINTO was 

invited to form the NVI1 E and they have responded it favorably. This new 

members have also open new branches in the respective offices like 
CGMT Office, Civil Wing Branch, CTO Branch etc. etc. and enrolled a 
good number of fresh members in the fold of NiT'E-BSNL. It is in the 
interest of things that these members are accommodated in the Circle 
body of & denials of due position to these members will demoralized the 
fresh members and thwart the expansion plan. 

Keeping the above factual position In mind it is requested to kindly 
recognize the Circle Union body as listed in Anriexure-A. Similarly the 
staff side members of the Assarn Circle Council as in annexure B may be 

nominated. 

It is respectfully submitted that the Circle union Body has been 
formed with the representative of all sections of the staff effective & 
influential officials have also find place in the body to give it the 
impressive force to survive all adversaries. 

Kirldlv accord your approval to the Circle union body .is well as the 

rnember of RJCM and córnmunicoie the Bame to CGMT. Asam Circle at  

your,  e'rhest.. 

1 OUfS V aitmuii\ 

Mrutta 
	 Md. Kharrii.r All 

Cirde President 
	 Circic Scev.NPTE-BSNL 
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•......•. 	;- 	 0/0 Sii. Jitend.r 	Nath DLtta, CSS 	D.E. CTO Cuwahat2 

•preslderts .. 	 :- Sri R.K.Bharali_  Sr. TOA Civil Wine, Guwaat1 

($ri Kailash Misra - Sr. TC'A(P) 	Tele Excahge 	Dhubri. 

fJ)Sri 	a!lik Ch. Deka 	R TC'(P 	Tele Exc:a:i,e, Gwahati 

() Sri Phan!d:-a Eaidya- Si Telehone Exchar2e, 51char 

Cr'cl 	ez'etar 	;- Sri Khartir A.i Sr Ax SeIi 	pervisr c/o JE CTO/GH 

. Astt Circle secretaries ;_ 
Sri Kajal Krti •S/ U/C 	i;Tissam Oircje OH 

Sri Ra2c-a1 Roy - s/I /3 SDUT aipan.Ouwahtt 

- 	--- 

Fnanca1 secretary 	:- Nd lk -am H.s.airi TOA(, o/o SLGT, Patharkar.di Krn 

Crnisiri 	crttaries;- 
Sr.,  K.C.Das T/Nech Telephone ixcahnge Krmganj. 

Sri D.C.Medhl Sr S/s o/o iJ.± • CTO Gh 

(31 SC.orah Temechanic Telephone Exchange, Sonapur 

7.. Norninted Auditor .  • 
	:- .Sri- RxPC.Baishya SrTQA(G) 0/0 SDOT-Kaincup North 

Maliaon GH, 
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Md. Khamir Au, Circle 	
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hriKii Kanti Dhar, 	3tt. C/S 

$hri l.,K..Bhafali, ViQe_Pjt 

Membtsz'. 

MeLiber. 

Me1br. 
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( Md. Khamir ALi) 
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